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O R D E R 

13.01.2020   Ms. Misha, learned counsel for the Appellant submits that the 

Appellant does not want to file a rejoinder. 

 Place the appeal ‘for orders’ on 17th January, 2020.  The appeal may be 

disposed of on the next date. 

 

[Justice S.J. Mukhopadhaya] 
Chairperson 

 
 
 

[Justice Bansi Lal Bhat] 
 Member (Judicial) 
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Member (Judicial)       
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